NOTE

Hon’ble the Chief Justice has been pleased to order that
during ensuing vacation Habeas Corpus Petitions, Pre-arrest Bail matters
and cases relating to Life & Liberty (Protection matters) will be accepted.
These cases filed upto 12’0 Clock will be listed on the next day. One day
advance list will be generated. Mentioning will be made before the senior
most Hon’ble Vacation Judge. Any such other urgent matters including
DB matters, if any, received from 15.4.2013 to 18.4.2013, as may be
permitted by senior most vacation Hon’ble Judge through Registry, will be

listed before the following Hon’ble Judges:-

15.4.2013 Hon’ble Mr. Justice Gurmeet Singh Sandhawalia
Hon’ble Mr. Justice Amol Rattan Singh
16.4.2013 Hon’ble Mr. Justice Gurmeet Singh Sandhawalia
Hon’ble Mr. Justice Amol Rattan Singh
17.4.2013 Hon’ble Mr. Justice Gurmeet Singh Sandhawalia
Hon’ble Mr. Justice Amol Rattan Singh
18.4.2013 Hon’ble Mr. Justice Rajiv Narain Raina
Hon’ble Mr. Justice Amol Rattan Singh

Habeas Corpus Petitions filed on 13.4.2013, 14.4.2013,
19.4.2013 to 21.4.2013 will be listed before Hon’ble Mr. Justice Amol
Rattan Singh.

The following officers will sit in DRR Section along with their

respective staff on the dates mentioned below:-

Name of the officer & |Duty Address & Contact No.
Designation period

Shri R.K.Pabbi, 13.4.2013 |# 1058, Sector 37,
DR (Judicial) Chandigarh 7837876511
Shri Atma Singh Jamwal, 14.4.2013 |# 915-A, Sector 43-A,
DR (Criminal) Chandigarh 9888814959
Shri Kapil Mohan Tewatrri, 15.4.2013 |# 14/2, Sector 41-A,
AR (Writ-11) Chandigarh 9888901425
Smt. Ranjana Trehan, 16.4.2013 |# 2265-B, Sector 47,
AR (Accounts) Chandigarh 9646760020
Shri Jia Lal, 17.4.2013 |# 28-C, Sector 46-A,
AR (Criminal) Chandigarh 9815061672
Shri R.S.Tewatia, 18.4.2013 |# 256, Sector 43,
AR (Central Recruitment Chandigarh 9417059843




Agency)

Smt. Ranbir Kaur, 19.4.2013 | # 2535, Sector 70, Mohali
DR-cum-Controlling Officer 9316510162
Smt. Sangeeta Vohra, 21.4.2013 | #1396, Sector 21,
AR (Writ-1) Panchkula 9780021396

Sd/-

Registrar Judicial
9.4.2013




